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Right to recall elected representatlve.!i 

3721. SHRI AMAR }!.OY PRADHAN: 
Will the Minister of LAW, JUSTICE 
AND COMPANY AFFAIRS be pleased 
to state: 

(a) whether Government have in-
corporated in the Constitution of India 
the right to recall elected represen-
tatives after the reforms of the f!lec-
tion law; and 

(b) if not, by when a decision is 
likely to be taken in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW, JUSTICE AND 
COMPANY AFFAIRS (SHRI NAR 
SINGH YADAV): (a) and (b)•. The 
question of right to recall elected re-
presentatives is under examination 
along with other proposals for elec-
toral reforms. As the matter requires 
deep study and careful consideration. 
some time will be taken 1:.Jy Govern-
ment to arrive at a decision in the 
matter. 
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Plans to provide cooking ias durine-
1978-79 

8723. SHRI M A N 0 R A N .T A N 
BHAKTA: Will the Minister of PET-
ROLEUM, CHEMICALS AND F'ERTI-
LIZERS be pleased to state: 

(a) in view of the present promis-
ing production of crude from Bombay 
High, whether Government have 
worked out any plans to provide cook-
ing gas in more cities in the country 
during 1978-W; and 

(b) if so, the details thereof and 
estimated number of gas connections 
which might be provided during the 
above period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND FERTILIZERS 
(SHRI JANF..SHWAR MISHRA): (a) 
and (b). Bombay High crude only 
replaces imported crude. Additional 
LPG would become available only 




